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*6ii. Dr. Ram Subhag Singh ; Will 
the Minister of Iron and Steel be pleas­
ed to state :

(a) whether  Government  propose  to 
introduce any new system of processing 
steel in  the  State  steel  concerns;

(b)  if 80, the nature thereof ; and

(c) whether the entire output of  In­
dia’s State steel factories will be  proce- 
•sed under this new system?

The Minister of Industrieg  (Shrl 
Kanungo) i (a) to (c).  The  question  of 
adopting the new  LD  (Linz-Donawitz) 
process  recently  developed  in  Austria 
for the manufacture of  the greater part 
of the Steel output in the case of the Hin­
dustan Steel Limited is still under consi­
deration.  It  is  yet  premature  to say 
whether, and if so to what extent this pro­
cess would be used for steel making in the 
other steel units to be established by Go- 
vcmment.

Dr. Ram Subhag Singh t May I
know whether the Government of India 
have  invitĵ  tny  technical  team  from 
Austria to help this Government  to  In­
troduce  that  processing  system  in  this 
country?

..  Kannngo i This is  a wtU-stob-
Ushed process î ch is  worked out in 
many pirts of the world and the  consul­
tants of Hindustan Steel are also well up 
for comultation purposes In this pfootH.
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Second Five Year PIao

*613. Shri A. K. Gopalan 1 Will the 
Minister of Planning be pleased to 
stite :

(a) the  extent  and  nature  of  for­
eign aid, loan for assistance  fixed for 
the Sccond Five Year  Plan ;

(b) whether there  arc any  condi­
tions to be stipulated for  this aid, loan
or assistance;  and

(c) if so, their nature ?

The Deputy Minister of  Planning 
(Shri S. N. MUhra) : (a) The  extent
and nature of foreign aid or foreign  loans
that might become available for the Second 
Plan period are not yet known.

(b) and (c). Do not arise.

Shri N. B. Chowdhury t In  view
of the reply given by the hon.  Miniiter, 
mav  I  know  whether  Government 
will  be in a position to finalise their esti­
mates with regard  to  the resources* 
in the absence of any idea about the ez- 
êat  of focdgn  asMStaoce ?

Shri S. N, Mishra t The idea about 
the foreign  assistance at thisĵstage could 
be only notional, but even so, that should 
not come in the way of  our making a 
somewhat reasonable assessment of  the 
resources that may be available for the 
Second Plan.

Shri N. B.  Chowdhury  t  How
can we form an idea about the amount or 
notion of  help  without  contacting, the 
different  countries ?

Mr. Speaker : I think the hon. Mem­
ber has misunderstood the reply  given 
by the hon. Minister. The hon.  Minister’s 
reply,  as  I  understood  it,  was  that 
even without taking  into  consideration 
any foreign aid, they will be in a position 
to approximately make out their plans.

Shri S. N. Mishra : What I meant 
was  that  one  could  make  a reasonable 
estimate of one’s foreign exchange require­
ments and also some reasonable estimate 
of the amount of aid that may  be coming 
but that is only notional at this stage.

Korean  Prisoners  of  War

6̂14. Chaudhuri Muhammed  Slia- 
ffee: Will the Prime Minister be pleased
to state  ;

(a) whether the Government of  India 
have  requested  the U.N.O. to arrange 
for the repatriation of the Korean ex­
Prisoners of War now stationed in India;

(b) whether it is a fact that there has 
been a lot of recurring trouble with  these 
«-Prisoncrs of War;

(c) if so, what  are  the  incidents;
and

(d) whether  Government  have  in 
vestigated them?

The  Parliamentary  Secretary  to 
the  Minister  of  External  Affairs. 
(Shri Sadath Ali Khan) :  (a) No.

Some  of  the  «c-prisoners  of  war 
from Korea have opted for settlement in 
India.  They have been given facilities 
for this purpose  and are being trained in 
various  technical  institutions.  Other 
•JC-prisoner# of war have opted for immi- 
mtion  to  Mexico  and  other  South 
American countries.  The  Government of 
India have been tnring to  obuin neces­
sary facilities for them through the Sec­
retary-General  of  the  Unî  Nations.

(b)  and (c)  There have been some 
cases of indiscipline in the camps, but no 
incident of a serious  nature has taken 
place.

(d)  The  Government  of  India  look 
upon the care and maintenance of these 
prisoners as an  international  respon­
sibility and even petty occurrences have




